FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
PMS-COM-PRO (INDIA) PRIVATE LIMITED OPERATING IN TRADING OF
CCTV & ITS PRODUCTS AT DELHI

[Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

SL. RELEVANT PARTICULARS
1. | Name of the Corporate Debtor along | PMS-COM-PRO (India) Private Limited
with PAN & CIN/LLP No. PAN: AAACP7223M
CIN: U74899DL1995PTC065462
2. | Address of the Registered office 39, Second Floor, Shahpurjat, New Delhi-
110049, India
3. | URL of website Not Applicable
4. | Details of place where majority of | As per latest available financial Statement of
fixed assets are located the Corporate Debtor there is no Fixed
Assets, however there are some office
equipments and a Car which are in the
possession of director of Corporate Debtor as
per their statement.
5. | Installed capacity of main products/ | NIL because of no operation during 01%
services April 2023- till 29" April 2024 (i.e. CIRP
Commencement Date)
6. | Quantity and value of main products/ | NIL because of no operation during
services sold in last financial year 01.04.2023- till 29.04. 2024 (i.e. CIRP
Commencement Date)
7. | Number of employees/ workmen NIL
8. | Further details including last | Details can be obtained by e-mailing at:
available financial statements (with | nazim@mnkassociates.com;
schedules) of two years, lists of | cirp.pms@outlook.com;
creditors, relevant  dates for | cirp.pms@gmail.com;
subsequent event of the process are
available at or with: Upon  submission of  Confidentiality
Undertaking.
9. | Eligibility for Resolution applicants | Details can be obtained by e-mailing at
under section 25(2)(h) of the Code is | nazim@mnkassociates.com;
available at URL: cirp.pms@outlook.com;
cirp.pms@gmail.com
10.| Last date for receipt of Expression of | 25.07.2024
interest
11.| Date of issue of provisional list of | 04.08.2024




prospective Resolution applicants

12.

Last date for submission of
objections to Provisional list

09.08.2024

13.

Date of issue of final list of
Prospective resolution applicants

19.08.2024

14.

Date of issue of Information
memorandum, Evaluation matrix and
request for Resolution plans to
prospective Resolution applicants

24.08.2024

15.

Last date for submission of
Resolution plans

23.09.2024

16.

Process email id to submit
Expression of Interest

nazim(@mnkassociates.com;
cirp.pms@outlook.com;

cirp.pms@gmail.com

Date: 08.07.2024
Place: New Delhi

/ngm
Mohd Nazim Khan, Resolution Professional

PMS-COM-PRO (India) Private Limited (Under CIRP)
Reg. No. IBBI/IPA-002/1P-N00076/2017-18/10207

AFA Valid Upto 15.10.2024

Address: MNK House, 9A/9-10, Basement East

Patel Nagar, New Delhi-110008
Email: nazim@mnkassociates.com; cirp.pms@gmail.com;
cirp.pms@outlook.com

M No.: +91- 9818156340
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."r' TATA CAPITAL LIMITED

Regd. Office: 11th Floor, Tower A, Peninsula Business Park,
TATA Ganpatrac Kadam Marg, Lower Parel, Mumbai-400013.

DEMAND NOTICE

Under Seetlon 13 (2) of the Securitisation and Reconpstruction of Financlal Assets and
Enforcement of Security Inferest Act. 2002 [(“Act") read with Rube 3 of the Security Interest
[Enforcement] Rules, 3602 [“Rules").
That Tats Capital Financial Services Ltd. [TCFSL} = & nan-banking Snance comgany and
moorporedad under fhe prosisions of the Companies &cl, 1855 and having s registerad office &t
Peninsula Businass Park, Tower A, 111h Floce, Garpatrao Kadam Marg. Lowsr Parel, Mumiai- 400013
ard 3 branch office amongst other placas al Maw Dethi | Bramch”) have merged with Tata Capital
Limited (“TCL"} w.e.f 01.01.2024.
A Motice 5 hesetry given that the follawing cbiparsfegal raprezenisfvesiagal haie (BORROWERICO-
BORROWERS) hawe defaulted in the rapayment of principal. along with nlerest and ciiver charges,
abdained from Tala Capital Limited [TEL). The batow mentoned Loan Accounts have baen classified as
hon-Perlorming &ssals, a5 par BB guidedines pursuan o the dedaidf in rapaying TCL'S dwas, TCL
Il ils Auiian e Ofces, & pursusnce 16 e pravisons of ha Sacurilisalion and Beconstnoclion of
Firancial Aszelsand Ertorcement of Securly Inferest fct, 2002 (The ACT) has 2sued befow mantioned
Statutory Demand Nolices under Saction 13 [2) of the Azt caling upon the Borrmeers i dischare the
sakd outstandng amount, Bong with idurs interests and costs, within B days of the notices, falling whech
the TCL shall exercise 8ll ar any of e rghts detailed under Saction 130d) of the Act ncuding

enfarcamant of the sacurity interes? created by the Borrowers in favour of the TCL owar the proparies
described balow:

Loan Mame of Obligor{siLegal | NPA Outstanding
Account Helr{s)Legal Representative() Dade Amourt as per
N s) | Demand Notica!
580099 | 1.AJAY BARUA Sho Bikash Ranjan Barua Flal No 226-8, | 07-06-2024 | Date of Damand
5% | Pockel G188 Floor, Skiharh Extension Mew Dahl-110014 | Motice
SBITEE | Mabe +21-8811272730 Erall: Baniadd holreal com Alg AL A5
1 Plo Mo, B-20, Bagement Sidharih kagar, Mew Dedhi- 110014, 10872 508
25mt. Jwemas Barsa Wio Ajay Barmua Flat No2iaE, &
Fockel (. Ist Floor, Sidharth Extn Mew Delhi-11 0014 Also Al 15062024
Flct Ma, D-20. Basement Sidharth Magar, New Delh-110014 §

Description of Property: Schedule - A- Property: 7 Fal No 226 B m Pockel C, sfusted &
Bidhartha Extansian, Mew Dethi First Floor Delhi 110014, More parficulany mantianad in Comeyances
Deed Drated 11719052004 Dy Registared in Sub Registrar of Assurances as Document Mo G540, in
Bogk Mo, 1, Vollme Mo, 1250 on Pagas 175180 Registersd on 129072004, Property: 2 MCD Mo, D-
20, Sidharlh Magar, with Land measuring about 130 =g yerds, undernasth comprisad in Khasra
Mo.248, of Villags Kiokad on (he basis of Sale Desds Registersd in the office of Sub Regisirary,
Mew Dethif 1) Documents 10321, inAdd Book, Mo, 1, Volume No, 5164, On Pages 25 To 34, On 07-
O7-2005, And | 1) Document Ma. 18602, Add Book ka1, valume MochB3T On Pages 01 To 10 0n 23-
T=2005Vide Sake Doed Execitesd

2118 1. Mis Subhash Brothars, through 85 Pariner, 2506, Nai Sarak, | 03-06-2024 Rs.

86T | Dglhi- 110006, 2. Chander Prakash Bajaj Alias Chander Bajaj, 04,558,151
GE- 10, Shwyl Encling, Tagans Garden, Dehe 110027 3, Sudash & 15kh June
Bajaj, GB- 30, Shivgi Enclave, Tagone Garden, Dehi- 110027 024

Description OF Property: Schedule -4 buili up propesty bearng Mumber 2§22-2626, measuning
125 square vards, slabed 1 Gall Batlcomal, Roshanpura, Mal Sarak, Delk-110006 Moma
Parficigary Descrbed In Gift Deed Daled 04132012, Executed In Favor OF Chander Baja)
Bounded As: Easl: Streat. Wast Other's Praparty, Morlh; Partaf Plof, Soulh Ofher’s Proparly

WWith a view fo-ensure eficacious senice of the abovemanboned Cemand Malices, we are herehy
efiecing =ansca of tha said Nalices vide the publs nobtica. Tha aloresaid Bormnvers ame hesaby
callesd vpon under Sectioh 132) of the A1 ke discharge The above-menboned katidlites within &0
days of this Motice fafing which the TCL will be exercising all or any of the rights under Section 1344)
ol the Acl. Perimently. the Borrowers ane alse put lo nolice [hat as per the tarms of Secbion 13{13)of
ez Ao, hey shall notiransfes by sale, lease o othersize the alresaid secured assels

Diate; 09,07.2024 Sdi- Authorised Officer,
Place: Delhi Tata Capital Ltd,

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
PMS-COM-PRO (INDIA) PRIVATE LIMITED
OPERATING IN TRADING OF CCTV & ITS PRODUCTS AT DELHI
R A Aegulation 360 I |
xaction Prod

) _RELEVANT PARTICULARS

| h'aﬂm*ﬂ 1h-:- carposate dobbor PMS—':HM—PFtﬂilrbdiall Privata lehhad
aong with PANS CINS LLP b, PAR: AARCET 2230

| Cih: UTAB9E0L1 905PTCOBS 46
39, Secodud Floor, Shanpurjat. New Defhi-110049,
Iridis

| et Bpplicabke

| A5 per latest available financial Siatersent of the
Corpormia Debtor thers s no Faed Assats, howsyer
there are some office epuiprents-and a Car which
ara in the possession of direcior of Conporate

| Datitor 85 per their staterment,
MIL Bacauge al no cperabion during O1s0 April
20031l 25th April 2024

| fie. CIRF Commencement Dade)
MWIL bacause of no cparaton during 94,04, 20023

20004, 2004 |Le. CIRP Commencement Datel

. | Address of the registered office

T [ URLaf m*.l:-e:,'llr_:
o | Deskanibs of place where majonty
of fmed assats are located

o | Irsiaked cagacity of musn
produgts sardces

&, | Quantiy and value of main
productsy sandcas soad i lest 1
finemsial year

7. | Number of employees, workmen |

o | Furthee gatgils including hst
antilable financd stilements
{with schadules) of two years,
ists of creditors, ralesant datas

for subsegueant event of the
PEadEss arg 3".'3--3|‘.'l|_E at or withe |

: I L:i,gjL'li"l}"lL'll' respiution appecEnis

wndler saction 2842100 of the
Gl 15 arehilable ot URL:

HIL

Details can e abitgined Ly -1 '|H|I|||g at:
AEATFERAkAssoGhalas oo

cirp. pmsd outhook.com;

cirp. pme@gmail.com;

Upon submissicn of Confidantality Undertaking:

Cataits can e abitained |‘.'I:.' e I""'IEIi|iI'IEI a1
maHrFET I nkassocialascoen;
cirp, pmsE outlook.com;
cirp. pmsEpmail.com
| Last data for recaipt of expression| 25.07.2024
| of IIW”‘"EE-; )
L‘-a B I'.I' 'E.‘E.IJL I'."- ".'.'1IZI'|.I‘5EI-"'E| 51.'{."5'
[!-.'I.'I‘i|]E'¢:"|l'|.'E E"I-l:l|u|'¢:'“r'| F.l|.'||.'|||| ants
- Lasl dale for submissian af
abyjections to provisional st
| Date of Ssue of finad listof
prospectha resolution applicants
| Date of Esue of mlormation
Memorandun:, evaldatitn matne
and FEfLes] Tor rescdution |.'I|ﬁl£
o prigptective resohifion
ap plicants
| Last date for submission of
o __r1'5-l:|||.l|:|5'="' I:l--EHE-
5| Process emad d to submit
Expression ol Intaresl

| 04082024
| om0R 2024
[ 15082024

| 24082024

| 23092024

| mazirmd@mnkeseociates com:;
cirp pmsBoitiook com:

NOTICE TO SHAREHOLDERS

AMRIT CORP. LIMITED

Reg. Office: CMZE, Firsl Floor, Gagan Enclave, Amril Magar, G
T Road, Ghagiabad - 201 009 (U.P)
Corp. Offica: Amril Corporate Centre, A-95, Sector-65, Noida -
201 302 (U.P), Ph.: (1 20-4506900; Fax- (120-4506910
E-mail: infof@amrilcorp.com, Websle: www amnlcong.com

Wolice is heraby given pursuant Lo the provisions of Seclion 124 (8} of the Companies
Act, 2013 ("the Acl) read with Inweslor Educabon and Prolection Fund Authonly
{Accounting, Audit, Transler and Refund) Rules 2018, ("The 1EFF Rules”} thal the
Company is reqguired to fransfer the shares, in respect of which the dividend remains
unpaid or unclaimed for 3 pericd of 7 (Seven) or more consscutive years 1o the
demat account of the Investor Education and Protection Fund (IEPF)Account (IEPF
SOy},

A list of such shareholdsrs who have nod encashed theair dividend for ssven
conseculive years i.e for the financial years 2016-17 opwards, and therefore whose
equity shares are liable to be transferred 1o the demat account of the IEPF Authority
in due course, is displaved on the wabsite of the company a3l www.amritconp.com,

In-compliance fo the Rules, the Company has communicated individually fo the
concerned shareholders by post and the shareholders are requested fo forward the
requisite documents as mentioned in the said communications, to the Company's
Registrar and Share Transfer Agent on or before 30th September 2024, fo claim the
unclaimed dividend, In the event the Company dogs not receive 2 valid cialm from
the concemed shareholdan's) by 30th Seplember 2024, the Company will proceed to
transfar the shares to the demat aceount of the IEPF Authority, in-dus coursa.

The Company will nod iransfer such shares fo the IEPF where there is a spe<ific order
of CourtTrbunal restraining any fransfer of such shares or where the shares are
mypothecated’pledged under the Depositories Act, 1996,

Flease note thal no claim shall be againsl the Company in raspect of unclaimed
dividend amount and the equity shares transferred to the IEPF. Shareholders may
also note that both the unciasimed dividends and unclaimed shares, once fransfemed
i IEPF can be claimed back from [EPF Authonty after following the procedurs
prescribed under the |IEPF Rubas

For any further mformalion clanfications on the above, the concermed sharehokders
may write tn the Company al info@amritcorp.com | pkdas@amritcorp.com or
contact the Company’s Regisirars and Share Transifer Agent, Mis. MAS Services
Lirpited, Unit: Amnrit Corp, Limited, T-34, 2nd Floor, Okha. Industrial Area, Phase
I, Maw Delhi = 110 020, Phane: 011-268387281/82/83, Fax: 011-26387364. Email:
investon@massan.com.

For AMRIT CORP. LIMITED:
(PK, DAS)
Gompany Secralary

Date : July 08, 2024
Place : Ghaziabad

cirp. lJl'r'Iﬁ-'.!E"l'll':ll I'.'I'.II'I"I

PR e T

Mohd Ha:im Hhan. Rezolution Professional
PMS-COM-PRO {India} Private Limied (Under CIRP)
Reg. Mo, [EBE IPA-O02/ 18- MO0 76/ 2017-18/ 10207
AFA Walid Upbo 15102024

Address: MWK House, 94/9-10. Basemant East Pated Nagas, New Delhl-110008
Emakl: nazim@mnkassociates.com; clrp pms@gmail.eom;
crppmsEoatiook com M No.: +91- B818156340

Crate: 08.07.2024
Place: New Daelhi

IDB1 BANK

CIN-LEST190MH2004G 01148838

Regd, Office ; IDBI Tower, WTC Complex, Cutfe Parade, Mumbai - 400005
Regional. Office : Delhi Road, Majhola Chowk Opposite
Dharamkanta, Moradabad UP- 244001

SALE NOTICE

for Sale of Immovable Properties

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE ASSETS UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND
ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISION TO RULE 8(6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002.

Motice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below mentioned immovabie properties/
secured assets are mortgaged/charged to the Secured Creditor (IDBI Bank), physical possession of which has been taken by the Authorised Officer of

CORRIGENDUM E-AUCTION SALE NOTICE

This is with reference to the E-Auction Sale Notice published in this newspaper
on 07-07-2024 for the sale of “M/s Earth Iconic Infrastructures Private Limited -In
Liquidation” (Corporate Debtor), having CIN: U70200DL2011PTC225002, under
the Insolvency and Bankruptcy Code 2016 through E-Auction.

In the said E- Auction Sale Notice, the date of publication of the E-Auction Sale
Notice in this newspaper is to be understood and read as “08-07-2024" instead of
07-07-2024.

All other terms and conditions as mentioned in the Advertisement remain
unaltered.

Date: 09.07.2024 Sd/-
Place: New Delhi Vaneet Bhatia
Liquidator

Earth Iconic Infrastructures Private Limited (under liquidation)
IBBI/IPA-002/IP-N00908/2019-2020/12942

AFA Valid till 10th September, 2024

Communication Address: Primus Insolvency Resolution and Valuation Pvt.
Ltd., D-58, 3 rd Floor, Defence Colony, New Delhi- 110024

IBBI registered mail id: vaneetbhatiad@gmail.com

Process Specific mail: earthiconicliquidation@gmail.com

Dracc RBL BANK LTD.

Administrative Office : 15l Lane, Shahpun, Kethapur-416001
Branch ; Building M. 1, 158 Flogr, Okhla Industdal Area, Phase U1, New Delhi=110020,

NOTICE OF UNCLAIMED GOODS

Whereas RBL Bank is in possession of residential proparty "COMMERCIAL SHOP NO.
23, (GROUND FLOOR) BLOCK-l, GANGA SHOPPING COMPLEX, SECTOR-29,
NOIDA, DIST. GAUTAM BUDH NAGAR, (LL.P.) HAVING ITS SUPER AREA 22.74 5Q.
MTRS. DULY ALLOTED BY NOIDA AUTHORITY AND WHICH BOUNDED AS
UNDER:- ON THE NORTH BY: AS PER SITE, ON THE SOUTH BY: AS PER SITE, ON
THE EAST BY: AS PER SITE, ON THE WEST BY: AS PER SITE" of the SARFAESI
ACT 2002 in terms of the order dated 31.10.2023 having been passad by tha ADM,
Gautam Budh Nagarand the same = under the process of auction as par law.

There are unclaimed goods which is-in the naiure of Consumer goods are lying at the
proparty, over which bank does not ciaim any charge. Concemad owner andfor stake
holder is hereby called upon to remove the unciaimed goods on or before 16thJuly’ 24 or
else the goods may be sold in the discretion of undersigned at the cost and congequences

of the awner of the goods
Flace: Noida Authorised Officer
Dabe: DB/OTI2024 REL Bank Ltd

B0 Em I'- usiomer.care) :I'|'|E":|1f| COim
-|1| Ianr-:l com | GIN: Ush1920L2016PLC30 48
. 2nd Flogr, Community Center. Basant Lok, Vasant Vihar,
Maw Dalhi- 190057,

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)
Az per Appendix IV read with rule &1} of the Security Interest Enforcement Rules, 2002)
Wharsas, Ihe undarsigned beng the Autharized Officer ol the Hem Howting Financa Limiled, undar
fhe Securilization and Reconstruction of Financigd A==ats and Enforcament of Sacurity inbanast Acs,
2002 ard in exercsa of powers conferred under sachon 13012) read with rule 3 of the Security
interast (Enforcament) Rules, 2002, issuad & dermand natices as mentioned below calbng upan the
Biornowers to rapay the amount mendianad in the notice within 60 days from the dele of the said nalice
The borrower, having failed 1o repay the amoun, natice is herety given 10 1he borower, in pamicilar
and i public, in genaral; that the imdersigned has 1aken possession of the propeny descrbed
Frzredn betow In exercise of powess confered on him under saction 13540 of the sald Aot read with rule

& ol fhe sand Hukas.

The botrower, in pariituldr, and the pubdc in ganaral, ara hareby cautioned nof 1o deal wilh tha
praparty ard ary dealngs wilh the propedy will ba subpact io the charga af tha Haro Hausng Financa
Limitad, for en amount referred fo betow along with inleres! thesean and panal inderest, chemges. cosls
elc. from dade manfanad balow,

The barnower's attenson is avited 1o provisions of sug- section (8) of Saction 13 af the Ack in respect
| oftime avallable, 1o redeem the secured assets

IDB| Bank, will be sold on “As is what is” and *"Whatever there is” on 29.07.2024 for recovery of Hs. 71,94 203.19 (less recovery, if any) due to IDBI Bank
from M/s Virk Spintex, Ms. Jagdeep Kaur, Mr. Saravjeet Singh, Mr. Manpreet Singh and Ms. Paramjeet Kaur. The reserve price will be Rs. 1,11,72,000/-
and the earnest deposit will be Rs. 11,17 ,200/- The detalls whereof are in the table below:

Singh, On the West by: PhyiKhet of
Amar Smgh-and Anup Singh, On
the Morth by: PlyBhet of Vimla
and Pramod Devi & Chaman Singh,
On the South by: Pyl Passage
thereafter main road Mandi Samiti
and praperty of Puran Singh, Mahar
Singh, Kamal Singh, Vijendar
Singh, Kallu Singh and Smi.
Kalawal logether with all buildings
and sbructures thereon and all plant
and machinery attached to the
eaflh or permanently fastened o
anything attached to the aarth,

nali, Mandarya Kamruddeen, Tehsil
and DHstt - Amroha (U.B)- 244221

4. Mr. Manpreel Singh 5/0 Satnam
Singh (Morlgagor & Guarantor)
Add : HMNo. 217, Awas Vikas I¥,
Tehsd and Distt.- Amroha (LLF) -
244221

5. Mrs. Paramjeel Kaur W/o
Salnam Singh (Marlgagor &
Buarantor) Add ; H.No. 217, Awas
Vikas I*, Tehsil and Distt.- Amroha
(U.P) - 244221

Reserve |Details of AvcouniTYame o Colrac!
st Name of Description of the ﬂ“j}_ﬁnl_;ﬂuﬂﬂﬂ Dateof | Date & Price | 1A Which EMD'. | of Atorce
No.,  Borrower/Co-Borrower/ Immovable Mentioned | Demand | Time of Earmest Money mh,'fd?ﬁsrﬂ? OficerNodal

! 5 ! . l | .I
Guarantor/Morlgagor Secured Assels therein Notice | E-Auction Deposit (EMD) |yerT E!FEI: Code| Ut
1. | 1. M/s Virk Spintex (Barrower) Add: | All that piece and parcel of |Rs. 55,07,243.63| 20.12.2021 | 29.07.2024 | Reserve Price | DBBank Lid. | Shri Prakash
H. No. 217, Awas Vikas I, Tehsil and | immovable property situated af | + Int & Other | (Ms Virk from  IRs 1,11,72.000/-) AcNo,  [Chasdra Pandey
Distt.- Amroha (U P} - 244221 Khasca No: 76, Vilage Fazalpur. | charges Spintex) | 11:00 A.M. 100230915010026| 1900633427
5 Mre. Tsadess Kane Wi Mandi Samitl Road, Near Power A of oo EMD amount | kR Receipt _

; = SRUPDAD House, Tehsil & Distt- Amroha- | s Virk Spintex) 12:00 Noon | Rs. 11,17,200/- qending for | St Brander
Manpreet Singh (Borrower) Sole 744221 (UP). ' Apprapriation Jangpang
Proprietor- W/s Virk Spintex Add - | Area- 3990.00 sq. mirs. [In the sccourl), | TP ome
H.Mo. 217, Awas Vikas |, Tehsiland | name of Manpreet Singh S/o IFSC Code : i

: : : . - Shri Jitender
_Am ¥ Salnam Singh & Paramjeet Kaur ; .
Distt. - Amroha (U If!] 244221 Wi Satnam Singh) Rs. 16,06.950 56| 20.06.2022 IBKLODO1002 E|ndg|1ﬁ1;.~
E:I'l'lr. Saraviee! Singh S/o Kashmir | o - = e +Int. & Other |(Mr. Saravjeet| $634234576
Singh {Borrower) Add - 891, Awas On the East by : Ply/Khet of : [‘.Il'uilfgl:‘;& Singh)
Vikas Colony, Prathma Bank wali | Jugender Singh and Chaman | . (A€ of (Mr
Saravjeet Singh)

Document”.

Mithalesh Kumar - Assistant Manager, C1 India Pyl Lid.,

Last Date of Deposit of EMD- 26.07.2024, Date & Time of Inspection of Property- 22.07.2024 from 11:00am o 4:00pm, Incremental Bidding- Rs.10,000/-

BRIEF TERMS AND CONDITIONS OF E-AUCTION SALE: (1) The sale is sinctly subject to the terms & conditions given i this advertiserment and in the “Bid
Bid Document can be obtained from any of our offices, on all working days or downloaded from |DBI's website i.e. www.idbi.com and also at
hitps./'www.bankeauction.com (2} The sale would be on e-auction platform at Website- hitps:/’'www bankeauctions.com through E-auction service provider
www.clindia.com | Plot No. 68, 3rd Floor, Seclor-44, Gurgaon- 122003, Haryana, E-mail;
mithalesh kumargdcindia.com, Mobile: +91-7080804466, Direct : 0124-4302000 (3) The Authorized Officer reserves the right to accept any or reject all bids, if
not found acceptable or to postpone/cancel the auction at anytime without assigning any reason whatsoever and his decision in this regard shall be final. (£) The
successful bidder will be required to deposit 25% of the sale price (less the amount of EMD deposited) at the time of confirmation of sale. The balance amount of the
sala price is 1o be paid within 15 days of the confirmation of the sale or such extendad period as may be agreed to by the AQ. in case of failure to deposit the balance
amount within the prescribed period, the deposited amount shall be forfeited, inciuding earnest money (5) In case of default in depositing the 25% bid amount
immediately or balance 75% of the bid amount within the prescrbed period, the amount already deposited will be forfeited and secured assets will be resold (6) Al
statutory dues/attendant charges fother dues including registration charges, stamp duty, taxes exira shall be borne by the purchaser. For further details and complate
Terms and Conditions, please visit www.idbi.com and/or contact the Nodal officers/Authorized Officers mentioned above against each property
The Borrowers & Guarantors are hereby notified 1o pay the sum as mentioned above along with uplo date interest and ancillary expenses before the date of e-auction
failing which the property will be auctioned/sold and balance dues, if any, will be recoverad with interest and cosls,

Date: 09.07.2024

Place- Amroha

Authorized Officer, IDBI Bank Lid.

e

T AT W O & G rTmand of indis undanasing

Union Bank

of India

New Delhi - 110001), Email ID — ubin0554723@unionbankofindia.bank

Registered Office: HOFC Bank House

1 _
.k HDFC BANK
e c senapati Bapat Marg, Lower Parel {West),

We understand your world | Mumbai - 400 013 and having one of its offics as
Ratad Portfolio Management at HDFC Bank Lid, 15t Floor, I-Think Techno Campus,
Kanjurmarg (East) Mumbai = 400042,

SALE INTIMATION AND PUBLIC NOTICE FOR SALE
OF SECURITIES PLEDGED TO HDFC BANK LTD.

The below menlioned Borrowers of HDFC Bank Lid. {the “Bank”) are hereby notified
regarding the sake of securilies pledged 1o the Bank, for availbng credit facilities in the
mature of LoanOvardraft Againsl Securities

Due 1o persisient default by the Bormowers inmaking repayment of the outstanding dues
&5 per-agreed loan terms, the below loan accounts are in delinquent status. The Bank
has 1ssued mulbipks nolices to these Bortowers, including the final sale notice on the
below-mentioned date whersby, Bank had invoked the pledge and provided 7 days' ime
lo the Borrower to tepay the enfire oulstanding dues In the below accounts, failing
which, Bank would be al lberly lo sell the pledged securibies wilhout Issuing further
ratics i hes regard.

The Borrowers have neglected and failed to make due repayments, therefore, Bank in
exercise of s rights under the loan agreement as a pledgee has decided to sell [
dispose off the Securities on or after 167 July, 2024 for recovering the dues owed by the

Requlatary Commission ("CERC™) for interstate trading of energy for a 10-year period.
The key details of the Eof are as follows:

s

| Period Duration Quantum _
_EIL!_E_:-_E_I_E':} 31.07.2034 0000-2400 Hrs 3.6MW |
01. | EDI Submission Address Mr. Mahendra Jangid,

Shri Krishina Complex 904, opposite Fun Republic,
Mew Link Road, Andhen {west) 00053, Mumdbai.
Mobile Mo, 9987557112

Bid 2606202 4gmail.com

02, | B Submission E-Mail 1D
03, | Last Date for Bid Submissian 15.07 2024
4. | Date of opening of Price Bid 22.07.2024

1. Thedelivery point shall be 220 Y G35 Amarsagar,

2. The minimum quantum offered by any bidder shall be 3.6 MW, otherwise, their offer shall be
rejected,

1. The bidder shall quate a fixed price affer {in Rz kWhj at which it is prepared ta purchase the
energy at the delivery point {Ex-Bus Power Plant) and should be limited to 3 {theee) dedmal
points. All taxes, duties, cess, etc. imposed by the central gowernment, state government, or
bocal bodies a5 appdicable on the date of the opening of the tender inguiry would be ta acoount
af the trader. The price ar rate quated should be on a fied basis only, and there shall be no
change during the contractual period of ten years, starting from 075t August 2024,

4. A syceessful bidder shall be applying for the short- or medium-open access booking as per
the latest open access regudation’ and guidelings in vagque. The successtul bidder(s] shall be
responsible for aff-taking the entire energy produced from the wind farm from the defivery
paint. GEPL shall in na way be liable for any other charges beyond the delivery paint.

5. The DSM implication would be on the sugoessful bidder.

Bidder(s) shall off take the entire generation produced from the wind farm

7. The transmission charges (POC Injection & Withdrawal charges), transmissaon losses (POC
Injection & Withdrawal losses), State STU Charges & Losses, RLDC/SLDC charges,
applieation/'cancurrence charges ar any ather charges covered under Open Access Regulations
natified by Central/5tate Efectricity Requlatary Commission ((ERC/RERC] and the pracedure
for Dpen Acgess stipulated by the CentralState Transmission Eility (CTUSTUY (as amended
up to date) for off-take of energy from the delivery point if applicable shall be bome by the
Purchaser/bidder.

B. GEPL reserves the right to increase or decrease the quantum mentioned in the above table
a5 per its requirements before pladng the LOA or LOO with- the successiul bidders.

& Al the required technical/regulatory requirements for the sale of Power on Power exchange
should be im the scope of successful bidder

10, GEPL retains the right to reject any or all bid ot to accept any bid in whode or in part, a5 GEPL
deems negessary, without assigning any reason,

o

Asset Recovery Branch, D-26/28, Connaught Place, New Delhi-110001

(Working at M-35, First Floor, Outer Circle, Connaught Place,

Loan T Name of Obligors) Date of Demand | Date of Passession | | Bomowers io the Bank. The Borrowers are. also, notified that, if at any time. the value of
Account Lagal Heir{spLagal Motice! Amount 35 | [Constructive! the pledned securities falls further due to volatifity in the stock market to create further
Ko, Representativeds) par Demand Notica Fhysical) deficiency in the margin reguirement then Bank shall &t ifs discrebon sell the pladged
HHFDELHOUZ10000 8353 OM SHARMA. 18042024, O5I0TY 2024 security within ane (1) calendar day, withoul any further notice. in thes reqard, The
SHEHWAZ WIFE OF | Rs. 11,45.403- as (Symbalic) Borrower(s) shall remain lizble to the Bank for repayrment of any remaining outstanding
OM SHARMA on date 16042024 amounl, post adjustment of the proteeds from sale of pledged securities,
Description of Secured Assetsiimmovable Properties: A Resdential Flat No. FF-1, First Fioor, | || g, | Loan Outstanding Date of
LIG, Front Carner LHS Uit Wilhaut Reaf Right On Plat Mo, 245, Out OF Khasra No. 78, Area 40 8g | ||yg | Account Borrower's Name Amountason| . S o
Yreds. | & 23,44 S Mirs, Flat Consistag Of One Orawning Dining Ream, Ona Bedroam, One Kitches, | || Number | 5° July, 2024
Cne TolleUBathreom And Balcony Siluatad Al Residenlial Colony Known As Akashwand Colony | |4 }::}g;;-:;q.:}.q m | | SARVE DAMAN PALL 98 40524 |26 June 2024
(Akash Wihar, In The Area Of Villapse-sedullabad, Pangana-Tehsd Loni Ard District-Ghazabad, P
Bounded By: North: Road 30 Ft Wide, East: Road 26 Ft Wide, Sout Steir Caseivacant Ploe, West: | |12 KH“&’”EE SANDEEP SINGH 1,542.90 | 04 July 2024
Oner FlatVacant Pol 3 | XXXX3383 | BIRENDRA KUMAR DJHA 1.40,129.47 19 June 2024
Dianbece 0907/2024 Plage:- DelhWNCR Sdb Authorlsed Officer, For Hero Housing Firance Limitsd | |14 | 00005345 | VIJAY KUMAR BOURI 378242 104 July 2024
5 | XaXT024 ! AMIT KUMAR SINGH 156,589 78 | 02 July 2024
B | HO0CHSE | RAJIV RANJAN 3,38,723.35 [26 June 2024
Expression of Interest ("Eol"): For Sale of Energy on Long Term basis (10 Years) -;— :iﬁiﬁ? i%ﬁrg-ﬂ?m ﬂ?’%g;:; 1; ‘Z“"E 22[?22:
Ghodawat Energy PrivateLimited ("GEPL"), an IPP with a 3.6 MW Wind Power Project being | — =
located at Gorera Village, Jaisalmer District, Rajasthan, invites Eol for the sale of renewable Date : 09.07.2024 Sdl-
energy to traders having an interstate trading licence issued by the Central Electricity | [P1ace : Delhi / Haryana HOFC BANK LTD.

PUBLIC NOTICE
(Under Section 102 of the Insolvency and Bankruptcy Code, 2016)

FOR THE ATTENTION OF THE CREDITORS OF MR. SAURABH
RATHI PERSONAL GUARANTOR OF RGTL INDUSTRIES LIMITED

(CIN: U2T109DL2004PLC130509)
RELEVANT PARTICULARS

1 H_ﬁ.ME_I:IF FEFISE!HAL GI._LI:LH'.AHTI','JH
2. Address of the Persanal Guaranfor

MR. S.A.I.II!AHH RATHI

Address: 24/1A, Mohan Cooperalive Industrizl
Eslate, Mathura Road, New Delhl-110044

Also At : 264, Sadhna Enclave, Malviva Magar,
Dalki-110047

Order Mo |B- 51I]|ND||?"J-."‘

iOrder Dated : 0507 2004

Mir. Shaikh Nafis Anjum

Regn No.. IBEVIPA-OOIPA-ICAl-N-00241/
2018201912363

AFMfaIId prln 16 11 32124

.l.l:ldres.i -ﬁ. a3 lLu-wer un:-.m-:l Fhogr,

Vikas Puri, New Dalhi 110018

Email: sn.anjum123@gmail.com
Emta:t Hn T 1Eﬂﬂl.’:4.'}

Address: C- 4 2nd Floos, Central Market,
Lajpal Magar Part-2, Defhi 110024
Email ; pg zaurabhrathif@gmail.com

| 30.07.2024

3, Details of the order Admitling the
Insalvency Application

4, . Pariculars af the Resolulon
Professional with whom ciaime are
1o be Regisiered

5. Address and e-mail of the
Fesolution Professional, a5
registered with the Board

B.. Address and e-mail to be used for
comespondence with ihe
Rasaolution Professional

'.’_- Last date for subrmissson of ciaems

8. : Relevand Forms inowhach clalm to ' “FORM B"
be fled avalable at - Web link: hitos:/ibbe. govinien'homeidownloads

Nofice is haraby ghven that the Nabional Company Law Tribunal, New Delhi Bench (Courll) i
IB-SI0NDR2EET has orderad fhe commercement of & Personal Insalvency Resciution Process agains
Mr. Saurabh Rathi (Personal Guarantor o BGTL Indusines Limdad) on 05.67.2024.

The creditors of Mr. Sawrabh Rathi {Parsanal Guaranbar of Mis RGTL industies Lmited) are hershy
cabied upon o submit theer chadms with proofon or before 30.07.2024 iothe Rezciution Professional at the
addrass mantionad againsl antry No. & in accardance with Sechon 103 of Insobvecy and Bankrupiey Cade,
2016 read wilh Reguation 7 of the Irsalancy snd Bankrupley Board of indiz (Insolency Rasolulion
Process for Personal Guarantors io Cofparate Debiors] Requlations, 2019,

The credars shal sutmel (hak claims with proal oy elagiranic means o by pastor by kand dedvery,

Sisbmission of false or misleading proofs of claim shall be rejected, S

Shaikh MNafis Anjum
Fesolution Professional of Mr. Saurabh Rathi
Regn. No.: [BBYIPA-D03/IPA-ICAI-N-00211/2018-201 312363

Dale | 09.07.20249
Place : Mew Dolh|

SALE NOTICE

for sale of movable / Immovable
Properties

E-Auction Sale Notice for Sale of movable | Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with Rule 8/ 9 of the Security Interest (Enforcement) Rule, 2002

Constructive Dues to be Reserve Price (Rs. Encumbrances
Sr. Name & address Description of the movable / Immovable or Physical recovered EMD Lt Dat;a J:“:tﬁmﬂ known to
No. of Borrower & Guarantor property put for auction Possession | from Borrower/ Sl bank/SA
taken Guarantor {E5_:| BID Increment Amt. Pending, if any,
21 | Borrower:M/s Akshayavat Infra & Trading, FiatNo.-5-3, 2 nd Floor, Plot No-153, Sector-06, Vaishali, Ghaziabad-201010,U.P, Residential Flat No.-5-3, 2 nd Floor, without roof Covered area 600, sq.fi (i.e.55.74 Sq.Mirs), Symbolic |Rs. 2547,787.61 as of < 28,92.000/- 26-07-2024 Mot known to bank
Proprietor, Mr. Sanjeev Kumar Sio Sh.Ram Ratan Singh, Flat No.-5-3, 2 nd Floor Plot No-158, Sector-06, Vaishali Ghaziabad- | Plot No-158 Sector-06, Vaishali, Ghaziabad-201010, U.P. Owned Mr.Sanjeev Kumar, bounded as | possession |21122022 with furlher 12:00 Noon to
2H0UP undar by; -East -Piot No. 157, West: -Plot No-158, North: -Open Area, South: -Entry/Road intarast, expenses and < 2,89,200/- 05:00 PM
Guarantor: - Mrs. Rani Kumari Wio Mr. Sanjeev Kumar, Flat No.-5-3. 2 nd Floor Plot Mo-158, Sector-06 Vaishali Ghaziabad- other charges thereon ¥ 29.000/- {with unlimited
20010 LP extension of
10 minutes each)
22 | Borrower: Mis Alam Garments, Proprietor Mrs. Shakeela Begum,, Shop No-3,D0A Market Complex, DDA Colony Mew Delhi | Free hold Portion of property on the basement floor covered area measuring. 79.75 Sg.Mirs, Physical |Rs. 93.45836.15 s of| ¥ 1, 13,40,000/- 26-07-2024 | Mot known b bank
Jafrabad, Shahdara Delhi-110032 and on ground floor covered area measuring -88.75 5q.mirs and open area 42 sqmitrs without | passession |24 1712017 wilh furlher 12:00 Noon to
Guarantor. 1. Mrs Shakeela Begurn, B-56,Ground Floor DDA Colony, Naw Jafrabad Shahdara Dalhi-110032 roof and tarrace right and rights up to the celling level only bullt on plot of land measuring area interest, expenses and < 11,34,000/- 05:00 PM
2 Mr Mohd Farocq Saifi, B-56.Ground Floor DDA Colony, - New Jafrabad. Shahdara, Delhi-110032 140 sq.mtrs. |.e.168 sq.yards bearing portion of property No.B-57, Situated in the layout plan of other charges thereon T 1.14.000/- (with unlimited
residential colony,New Jaffarbad.lilaga Shahdara,Delhi-110032, Bounded as: - West Service Wil axtenzion of
Lane, North: Road , South; Service Lane , East: F'FEI|'.IE!I1!|r e B-5E 10 minutes each)
23 | Borrower: Mis Beta Medikit Private Limited, Directors:- Mr.Mohd Farooq Saifi , B-56,Ground Floor DDA Colony, New | All that piece and parcel of, Free hold plot No.3-A, having it Area measuring 200 (167,22 Physical Rs.3,34,01,106.09 a5 on ¥ 51 ,I]E,l]l]m. 26-07-2024 Mot known (o bank
Jafrabad, Shahdara,Delhi-110032 sg.mirs) along with the rights of construction up to the last story, out of Khasra No.226 Possession 16012018 with Furthar 12:00 Noon to
Guarantor: 1, Mr, Mohd Faroog Saifl, B-56,Ground Floor, DDA Colony New Jafrabad,Shahdara,Delhi-110032 situated at Panchiok Colony, Village AGROLA, Pargana Loni, Tehsil and District Ghaziabad interest, expenses and|___ % 9,10,300/- 05:00 PM
2. Mrs.Shakeela Begum, B-56, Ground Floor, DDA Colony, New Jafrabad, Shahdara, Delhi-110032 U.P.-201102 Bounded as: -North: Entrance/Road, South: Other Plot, East: Mr.Suraj Plot No.280, ofher charges theseon F 51.000/- (with unlimited
West: Other Plot 2 extension of
10 minutes each)

For registration, login and bidding rules visit hitpsiwww.mstcecommerce. comiauctionhomelibapifindex.jsp
- For detased tarms and conditions of the sale, please refer to the link provided in hitps:\'www.unionbankofindia co.infenglishiTendelViewAllAuction.aspx
- For Proparties Serial No. 1 to 13 Authorised Officer is Mr. Awadhesh Kumar Choudhary, Chief Manager, M-7525027503,

- For Proparties Saerial No. 14 to 16 Authorised Officer is Mr. Manoj Kumar Sharma, Chief Manager, Mobile No. 8306537526.
- For Properties Serial No. 1T Authorised Officer is Mr. Ved Prakash, Chief Manager, M- 3416070402,

- For Properties Serial No. 18 to 20 Authorised Officer is Mrs. Neha Bansal Chief Manager, Mobile No. -9729146633.

- For Properties Serial No. 21 to 23 Authorised Officer is Mr. Vinod Kumar Sondhi, Chief Manager, Mobile No. 8588025316.

EMD amount can be submitted on or before commencement of e-auction

[m] ¥4 [=]

[=0;

Date : 09-07-2024, Place : New Delhi

Authorised Officer, Union Bank of India

financialexp.epaptin

New Delhi
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